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Nn-oeratin of may atnatPll 
ad may-K ohagr ir by 

oPllden sn Aviation 

• 09. SHURI BAPUSAHEB PAURU
NCLEKAUR: WiPllPll the Minister of TOUUR· 
ISM AND CIVINCL AVIATION  be 
pPlleased to state: 

whether Government are aware 
that GoPllden son Aviation company to 
whom Pllicence was given to operate 
non-ScheduPlled Pllights between om 
bay-URatnagiri and Bombay-KoPllhapur 
couPlld not operate Pllights from June 
199 onwards; 

(b) reasons for the same; 

(c) whether the sa e company has 
submitted a petition requesting for 
so e onesson and permssion to 
imort an aircraft for putting into 
peration; and 

(d) the detaiPlls of the petition and 
reaction of Govenment ther o? 

THE MINISTEUR OF SHIPPING 
AND TURANSPOURT AND TOUURISM 
AND CIVNCL AVIATION (SHURI A. P. 
SHAURMA): (a) Yes, Sir. 

(b) M/s. GoPllden SON Aviation re
centPlly informed the Director GeneraPll 
of CiviPll A via ti on that their services 
on Bombay-URatnagiri and Bombay
KoPllhapur routes bad been disconti
nued from the middPlle of Pllast year 
owing to irreguPllar suppPlly of AV Gas 
100 and steep increase in fuePll prices. 

and (d) The Company has ap
pPllied for mport of a Nomand N 22B 
arcraft. The Company has been 

dvi . hat rQ M  e 
Sderd after a dc on n   e 
Pllectia of suU Plle smaPllPll irrat r 
operation . f der aerica ia tsc . 

Pll s In. E �a 

10. SHURI T.  UR. SHA ANA: 
WiPllPll the Minister of STEENCL D 
S  be pPlleased to state: 

(a) what are the mineras in Ka
taka on which there a a n fr 
port; 

(b) what are the ne raPlls on whch 
there is no ban for eport; and 

( c) whether Governmnt of Inia 
pro se taing steps to re-eaie e 
Pllicensing of mineraPlls of Karna. a 
tking into consideration the Pllatest 
port of Indian Bureau of Mins 14 
oher authrised agencies Pllike ep t-
mnt of Minesj Karnataka State 

THE IPll STEUR OF COMM UR E 
AND STEENCL AND MINES  ( I 
PURANAB MUKHEJE) : (a; Th-
eport poPllicy of an item is in gn aPll 
terms and not apPllicabPlle to a i
cuPllar State. The foPllPllowing mineras 
found in Karnataka are banned fr 
eport: 

Coper (2) SiPllver (3) Kya
nite ( 14) URaw, dead burn. 
cacined magnesite havng sPll a 
bePllow 9 per cent. 

( b) There is no ban on the e port 
of foPllPllowing mineraPlls found in r
nataka: 

sbestos (2) Bauite (J) 
Iron ore (14) NCLimestone () 
imeshePllPll ( ) DoPllomit� () 
URaw, caPllcined and dead burnt 
nesite ( with siPllica more hn  9 
per cent) (8) �anganese re (I) 
Steatite ( 10) Chromite ( 11) C 
dum (12) FePllspar (13) Fir r 

KaoPllin  MouPllding Pll 
( 1) SiPllica sand ( 1 A' chre  ( 
(Quat and Quartite (19) S -
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